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Auction/closing down of non-viable units

1427. SHRI DIPEN GHOSH: Will the
Minister of INDUSTRY be pleased to
state:

(a) whether Government have taken a
decision to close down non-viable units
in the public sector or to auction them
off;

(b) if so, what are the details of th©
said decision;

(c) the programme to rehabilitate the
workers involved in those units;

(d) the plan to identify the persons res-
ponsible for the sickness of these non-
viable units; and

(e) if there is no such plan to identify
those persons, the reasons for the same?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT (SHRI M. ARUNA-
CHALAM): (a) At present ther, is no -
decision to close down non-viable units
in the public sector undertakings or au-
tion them off.

(b) and (c) Do not arise.

(d) and (e) The Government is cons-
tantly reviewing the various aspects of
management of public enterprises includ*
ing change in personnel, structure of the
organisation etc. wherever neeessary with
a view to improving their performance.
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Oil refinery in Assam

1429. SHRI SURA] PRASAD.
SHRI INDRADEEP SINHA:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether it is a fact that the Govern-
ment of Assam have 'opposed ihe opening
of oil refinery in the private sector; and

(b) if so, what is the reaction of
Central Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI NAWAL
KISHORE SHARMA): (a) Ny such objec-
tion has been received.

(b) Does not arise.

Drilling at Jogapatti

1430. SHRI SURAJ PRASAD:
SHRI INDRADEEP SINHA:

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to
state:

(a) whether it is a fact that the drilling
atJo near Betiah (Bihar) has been
slopped;

(b) whether it is also a fact that there
is a possibility of getting crude oil there;

(c) whether it is also a fact that it
has been found out in a survey that there
is oil in the Gandak valley;

(d) if so, what are the reasongy for
stopping drilling; and

(¢) whether Government propose to
start drilling again?
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THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI NAWAL
KISHORE SHARMA): (a) to (e) On
the basis of geo-scientific surveys con-
ducted around Jogapatti near Betiah
(Bihar), ONGC have drilled a well at
Gandak. At present, the well is under
testing. ONGC also propose to drill a
well at Madhubani near Jaynagar, Dar-
banga District in Bihar.
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